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capital and dividends. While import of raw
materjal and capital goods were contem-
plated, no foreign technical collaboration
was involved.

Eve-teasing in Delhi

520. SHRI BALKRISHNA WASNIK:
Will the Minister of HOME AFFAIRS
be pleased to state:

(a) whether eve-teasing in front of girls
colleges, bus stops etc. in Delhi has been
on the increase;

(b) if so, the steps taken by Government
to control this nuisance?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
P. VENKATASUBBAIAH): (a) and (b)
There has been an increase in the number
of incidents of eve-teasing in Delhi, In or-
der to prevent such incidents, Delhi Paolice
has launched special drives. 2440 persons
werc arrested during the current year upto
15-9-82. Policemen in plain clothes and in
uniform are detailed in buses and bus-stops.
Meetings with the representatives of wo-
men’s colleges are arranged. The D.T.C.
authorities have been requested to 1nstruct
their staff to drive the buses to the Police
‘Stations in case of an incident of eve-
‘teasir.g.

Allocations under Special component plans

521. SHRI BHAUSAHEB THORAT:
Will the Minister of HOME AFFAIRS be
‘be pleased to state:

(a) whether it is a fact that in th> an-
nual plans the amounts under special com-
‘ponent plans in the States are provided ac-
cording to the ratio of the population of
‘the Scheduled Tastes;

(b) the amount for the year 1982-83
meant under this plan for the State of
‘Maharash‘ra; and

(c) whether it tallies with the ratio of
‘the populution of the Scheduled Castes in
the State of Maharashtra?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
NIHAR RANJAN LASKAR): (a) to (c).
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The approach of Special Component Plans
envisages that every Department/Sector
should provide flows to the Scheduled
Castes from Schemes which are benefit to
them. An important obective of the Special
Component Plans is to enable Scheduled
Castes families to cross the poverty line.
Other objectives include provision of essen-
tial living needs of Scheduled Castes basis
like drinking water etc. of Scheduled Castes
families like house-sites and housing and
provision of facilities for Educational ad-
vancement. These Special Component
Plans have begun to be formulated
only recently but from year to
year the States have been able to pro-
vide larger outlays, It is hoped that with
further jmprovements, with larger earmark-
ing from the State Plans into the Special
Component Plans of the respective Stafe,
these outlays will more closely appropria‘e
to the ratio of the Scheduled Caste popu-
lation in the States. Scheduled Castes in-
cluding Neo-Buddhists, comprise 12.78 per
cnt of the population jn Maharashtra. The
Special Component Plan of Manharashtra
for 1982-83, after discussion in the Plan-
ning Commission, has been finalised at
Rs. 31.01 crores; this is 2.35 per cent of
the State Plan. The need to quantitatively
and qualitatjvely improve the States Special
Component Plan is being continuously em-
phasized to the State Government of
Maharashtra.

VISA racketeer gangs

522. SHRI R. P. YADAV: Will the Min-
ister of HOME AFFAIRS be pleased to
state:

(a) whether it is a fact that some gangs
of Visa racketeers have been operating at
various places in the country and cheating
jobs-seekers in Gulf countries; and

(b) if so, the measures taken by Govern-
ment to curb this evil practice and save
the poor jobless people? -

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
NIHAR RANJAN LASKAR): (a) and (b)
Indian passport holders, desiring to pro-
ceed to foreign countries for visits, em-
ployment etc. are required to submit appli-
cations to the diplomatic mission in India
of the foreign countries concerned for ob-
tainjng visa on their passport. The proce-
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dure for granting visas and the time taken
in the matter may vary from mission to
mission. According to the information
available with the Government; a  few
cases have come to notice in Delhi/Maha-
rashtra where visas were found to have
been forged. On receipt of complaints in
the matter, the Delhi Police registered four
cases in 1981 resulting in the arrest of §
persons, who were suspected to have been
responsible -for forgery of visas in those
cases. On these four cases, two ars pend-
ing trial in the Court, one is pending
invetigation and one was filed as un-
traced as no clues regarding the culprit
could be found. During the year 1982,
the Delhi Police, on receipt of com-
plaint registered four cases involving for--
gery of visas leading to the arrest of
twelve persons,

2. In Maharashtra during this year four
cases of forged stamping of visas in the
passports of job-seekers were reported. In
1982, 51 cases of inducement of secur-
ing jobs abroad have been reported. The
total amount involved in these cases is
Rs. 16,48,800/-. Tn all 49 accused per-
sons have been arrested. The most of vic-
tics are reported to be from poor fa-
milies, ;

3. Police swing into action as soon as
specific complaints of forgery in regard to
issue of visas are received by them. On
receipt of such complaints action is taken
to proceed against the culprits in accord-
ance with the relevant provisions of the
Indian Penal Code, with a view to secur-
ing deterrent punishment, Such action will
be of help in deterring unscruplous per-
sons from resorting to such criminal acti-
vities,

4. No reports regarding existence of
organised racketeering in forged visas in
other parts of the country have been re-
ceived.
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